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BEFORE THE NI\TIONAL GREEN TnTnUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 659 of 2O2S

IN THE MATTER OF:

Gaurav Saluja
Versus

Divisional Forest Officer
(DFO), Gurugrarn & Ors. ...Respondents

REPLY oN BEHALF oF REspoNDENT No. I By wAy
oF AFFIDAVIT otr' SURTNDER DANGI, DlsrRrcr
FOREST OFF.TCER, cuRucRAM

Most respectfully Showeth:

I, surinder Dangi, District Forest officer, Gurugra.m, aged

about 40 yeats do hereby do hereby solemnly aflirm and
state as under:

1. That the deponent has assumed the charge of District
Forest Officer, Gururgram on and present

reply is being filed o:n the basis of information derived
from the official record.

That on receiving a complaint regardirrg cutting of two

trees in ATS Kocoo:n Societ5r, Gurugram, the forest

official was deputed to conduct enquiry into the matter.
on enquiry, it was for"rnd that two number of trees were

cut and those were Bakain (Melia azedarach) trees. said
species falls under exempted category and its cutting
need not prior permission of Divisional Forest officer.

py of report dated. 06.03.2025 of the Range Forest

icer, Gurugram is annexed herewith as Annexure-

..Applicant

2.

"A 1.
Fo

3. That it is relevant to .mention here that the Notification
S.O. 8/P.A. 2l 7.gOtOlS. 4l20l3 was notified on

15.0L.2023 in Haryana Government Gazette prohibits
certain acts includinE; cutting of trees or timber without
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permission of Divislional Forest officer in the areas
specified in the schedule. The Schedule to the said
Notification specifically covers Gurgaon Tehsi1 - All
Revenue Estates, vvhich means the entire Revenue
Estate of Gurgaon including the area where ATS Kocoon
society, sector 109 is situated. However, said
Notification exempts certain species including the
Bakain tree.

Copy of Notittication S.O. S/p.A. 2l L}OO lS.
412013 dated 04.01.2013 is marked and annexed as

Annexurc Rl2.

:PRAYER

In view of the above submissions, it is most respectfully
prayed that this Hon'b1e Tribunal may be pleased to take the
present reply on record.

Date:- 04,07.2026
Place:- Gurr.rgram

VERIIIICATION

verified that the contents of para no. 1 to 3 of the reply
are true and correct to the best of my knowledge and
information derived from tlhe official record. Nothing material
has been concealed therein.

Date:- O4.O7.2026
Place:- Gurugram

Surinder Dangi
District Forest Officer

Surinder Dangi
District Forest Officer

I

^rrEYIltD
MAHENDER S. Pffi--

ADVOCATE & NOTARY
Distt Gurugram (Htryane) Indir

o 4 JuL 2026
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